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·114. SHRI AMAR ROYPRADHAN: 
Will the Minister of EDUCATION, SO-
CIAL WELFARB AND CULTURE be 
pleased to state: 

(a) whether Government have re-
ceived a demand for settli4h3.iP Of a 
Secondary Education Grant... )mmis-
aion on the pattern of the !5.. .. verslty 
Grants Commlaa10A; aIIIIIl 
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(b) if so, what are the detaila in 
this regard and the steps taken so far 
by the Government? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN· 
DER): (a) Yes, Sir. 

(b) The demand pertains to the 
establishment of Secondary Education 
Grants Commission on the lines of 
the University Grants Commission 



49 WriCtet& A ... wcr. SRAVANA S, 1900 (SAKA) Written AftllDnt so 
for almilar aid and purpose. It haa 
been 8ulllested that this body should 
also be entrusted with the task of 
revision and implementation of the 
National Pay Structure. 

The matter has been considered by 
the Government and has not been 
found to be a feasible proposition. 

Food for Work Procramme 

-115. SHRI K. MALLANNA: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to slate: 

(a) whether the Central Govern-
ment have framed a scheme for in-
vestment of Rs. 123 crores in the form 
of wheat under the 'Food for Work 
Programme' during 1978-79 for creation 
of permanent community assets or for 
muintenance work in rural areas; 

(b) if so, the details regarding this 
scheme; and 

(c) the numuer of persons ioina: to 
be benefited with this scheme? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) Yes, Sir. For 
the current year i.e., 19'18-79 a tar&et 
of utilising over one millioa metric 
tonl'es of wheat au ~ ixed. In 
terms of cost of wheat above, this 
would mean an iavestment of Rs. 
125 crores, 

(b) A statement giving the details 
of the ",cherne is placed on the table 
of the House, 

a (c) n the target of utilisine one 
million tonne. of wheat is achieved, 
this has the potential of generating 
employment to the tune of above 40 
crore man days reckoning at the rate of 
2-1/2 Kgs, per head per day. 

Statement 

Food for work programme 

Food for Work Programme was ori-
&inalJy started in April, 1977 as a 
non plan scheme to augment the fund 
of the State GoverRments for tile 

maintenance of the public works on 
which large investment had been 
made in the past. The programme did 
not make much headway in the be-
ginning due to certain constraints in-
herent in the scheme itself. Later on, 
towards the end of 1977 on review of 
the working of the scheme and the 
difficulties experienced by the State 
Governments, the scheme was libe-
ralized to include all on-going phn 
and non-plan works. 

Basic objectives 

As brought out earlier the program-
me has the following basic objec-
tives: 

(i) To generate additional employ-
ment and provide gainful employ-
ment to large number of un-emp-
loyed and the under-employed per-
sons ill the rural areas which will 
improve lheir incomes and conse-
quently their nutritional levels: 
and 

(ii) To put up productive works 
create durable community_ts. 
many of which will lead to better 
production and employment and rio 
also to better IiVu.& standard of the 
people; 

(iii) Utilisation .f surplus food-
,rains to mobilise human reaource 
for productive purpose, 

Eligibility of Works to be taken up 
u'Ader the Programme 

(i) Major, mediUM aad minor ir-
rigation workS; 

(ii) Flood protection drainage 
and anti-water logging works; 

(iii) Soil and water conservation 
and afforestation works on Govern-
ment and community lands includ-
ing social forestry; 

(iv) Roads including State high-
ways; 

(v) Construction of intermediate 
and main drains, field channels, 
land levelling etc. in the irrigation 




